FI TEM NO. 813 COURT NO. 2 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No(s). 8382/2016
(Arising out of inpugned final judgnent and order dated 21/10/2016
in CN No. 6779/2016 passed by the H gh Court O Judicature at
Al l ahabad, Lucknow Bench)
ARVI ND KEJRI WAL AND ANR. Petitioner(s)

VERSUS

STATE OF U. P AND ANR. Respondent ( s)
(Wth interimrelief)

Date : 26/10/2016 This petition was nentioned today.
CORAM :

HON&#39; BLE MR. JUSTICE ANIL R DAVE
HON&#39; BLE MR. JUSTICE A M KHANW LKAR

For Petitioner(s)

M. Rishikesh Kr., Adv.

M. Ilrshad, Adv.

For M. Santosh Kumar Tri pathi, Adv.
For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER
Li st this mat t er on 27 th
Cct ober, 2016 bef ore
appropri ate Bench.
[ SUKHBI R PAUL KAUR] [ SNEH BALA NMEHRA]
A R -CUMP.S. ASS| STANT REGQ STRAR



